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to be examined further before we can
say that a large quantity of high grade
coal is there.
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scheme are given in the an-

nexure.”
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“Lack of local entreprengur-

ship apart from the required in-
fra-structure such as power

suitable  skill, communications
and transport facilities etc.”
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Shrimati Savitri Nigam: It has been
mentioned in the stalement that it is
agreed that these programmes have
not resulted in rural industrialisation
to any sufficient extent. In view of
the fact that all the gleps taken by
‘Government so far have not made any
impact on rural industrialisation, what
are the new schemes proposals and
steps taken by Government to see that
the capacity of these rural areas to
fulfil the schemes already sanctioned
and are going to be sanctioned is in-
creased? Also are Government going
to provide cheap loansg to people in
the rural areas for the purpose?

Mr. Speaker: If there are more
than one question joined in one ques-
tion, the Minister might answer only
.one, whichever he chonses.

Shri T. N Singh: We have begun
efforts regarding rural industries
sonly towards the end of the Second
'Plan. It ig true that projects regard-
1 ing cluster centres have not made that
| progress which was expected. As I

' said earlier, the problem is very
intricate and we are trying to feel our
way through a method which would
really make a breakthrough in this
matter.

Shri S. C. Samanta: How much new
employment per year has been created
through the 45 rural industries pro-
jects that are run at present?

Shri T. N. Singh: These projects aTe
in the very beginning stages. There-
fore, it is not possible to give those
figures.
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Shri Ranga: Have Government any
inspectorate to go round the country
and make either a comprehensive or
a sample survey of the manner in
which the funds granted by the
Union Government to the Khadi and
Village Industries Commission and
various other commissions that have
started small scale corporations and
so on are being put to proper use?

Shri T. N, Singh: As I said earlier,
the Khadi Commission is the concern
of another Ministry. What other com-
mission is he referring to?

Shri Ranga: My hon. friend hap-
pened to be chairman of the Public
Accounts Committee and he came to
know of so many discrepancies. Al-
though Parliament has created all
these corporations and given them
some semi-autonomous or autonomous
powers, I would like to know whether
Government are taking any steps to
see that the funds placed at their dis-
posal are being put to proper use?

Shri T, N. Singh: I again plead that
the hon., Member, us an experien ed
pariamentarian, knows the subjects
which are my concern. The Khadi
Commission and other cqdnmissions to
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which he is referring are not within
my Ministry, and therefore, it will
not be possible for me to answer
those questions.

Shri Ranga: But who else is taking
those steps?
= AT ;g F A oAy
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Shri S. N. Chaturvedi: May I know
how thesc new 45 projects that are °
mentioned in the statement are func-
tioning, and the difference in their '
approach to the problem from the
others that were taken up earlier?

Shri T. N. Singh: This is a new
kind of programme started in 1962
when we had called a conference of
all the State Industries Officers and
others. There it was decided that it
is desirable to have an integrated
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development programme which would
be intimately connected—not only an
exclusive industrial programme—with
the agricultural and other develop-
ment programmes in these areas.
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A, gl A <qy arey wqmg E
wgt wgt faadr ga w€ @ afe &
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8hrl K. N. Pande: Is it not a fact
that the Patel Committee, which was
appointed by the Planning Commis-
gion, has recommended the establish-
ment of small-scale industries in

Eastern U.P.? May I know the deve-
lopmentg in this connection?

Shri T. N, Singh: It is true that the
Patel Committee has prepared a blue-
print for these four districts in East
U.P, and they are being implemented
as and when possible.

st gFR W wgATy AW gz
ara @4 & 5 d7 gry At &y A
dar d| W F v faar amar &, 9w
77 71 73 § fau a7 1 579 wfs-
gt AT # AR FTE T T
F Tz & A F A0 7T a1aw & o
agT ¥ ¥fam & Prar o adf smar 3 7
a1 ag W 9ET & % froe o oy
FfSATE T aHAT FTO qTAT 2 A
wr faedt ot ¢ /1 7 aga faog @
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wifeg 03 & fau a8 o= & o
e wig avr gz WY Frred AE 8,
w7 qg a1 @) ¢ afz qdY Ay g3 e
FTOT A q T3 |7 F120r @ forgaY a9y
yud e At § o frmag @
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Shri Dinen Bhattacharya: May 1
know whether the handloom industry
is included in this rural industrialisa-
tion scheme and, if so, what steps are
the Government taking to supply ade-
quate yarn to the handloom weavers
especially in Wes! Bengal where the
weavers are suffering owing to the
dearth of adequate supply of yarn?

The Minister of Commerce (Shgi
Manubhai Shah): Yes, Sir. Hand-
loom is included in this and a public
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sector mill in Kalyani has been set up.

Another mill is being set up for the

West Bengal handloom weavers for

the supply of yarn to handlooms.

Production and Price of Mill Cloth
+ .

( Shri Prakash Vir Shastri:

Shri Shree Narayan Das:

Shri Jagdev Singh

Siddhanti:

Shri Vishram Prasad:

Shri Bagri:

Shri Bibhu'‘i Mishra:

Shri K. N, Tiwary:

Shri P. C. Borooah:

Shri Ram Sewak Yadav:

Shri P. R. Chak-avertl:

Shri Onkar Lal Berwa:

Shri Gulshan:

Shrimati Renuka Ray:

Shri Y. S. Chaudhary:

Shri B. K. Das:

Shri Dinen Bhattacharya:

Dr. Ranen Sen:

Dr, Saradish Roy:

| Shrimati Jyotsna Chanda:

Will the Minister of Commerce be
pleased to refer to the reply given to
Starred Question No. 129 on the 11th
September, 1964 and state:

A

*360 <

(a) the effective date on which
statutory controls were introduced on
the production and prices of popular
varieties of mill cloth;

(b) whether the control has proved
effective; and

(¢) the organisational set up for
exercising supervision over the work-
ing of the control?

The Minister of Commerce (Shri
Manubhai Shah): (a) to (c). A state-
ment is laid on the Table of the House,
[Placed in Library. See No. LT-3542/
64).
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